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A 1328/95 & OA 1292/95

Neu Dalhi, this the, 30th Oay of January, 1997

Hon'bls Smt.Lakshmi Suaminethan, Mambsr (3)

Hon*blB 3hri R.K.Ahooja, ilsnber (a)

OA 1328/95

1, Sh.Muni RaJ?
s/o Sh.Lakhi Ram,
r/o 253, Uillags Borari, Dslhi-g

2. Sh.Sushil Kumar, H.G.
s/o Sh,Paras Ram ,
r/o 320,Uillags Borari, Oelhi-9

3. Shri Parma Nand, H.G
'  s/o 3h,3her Singh

r/o 320,V/iLlage. Borari,, Oelhi-9

4, Shri Ramash Chand,H,G,
s/o Sh.Kalii Ram,
r/o 259, Holimalli Kalan,
Delhi-110GB2 . ... Applicants

(By Adv/ocate 3h„ 3.C .fladan )
U s.

1. Gowt.of NCT of Dalhi
.^through Chiaf Secretary
" 5,Sham Nath Marg,Delhi. ■ •

2. The Director General,
Horns Guards and Civil Defence Orgn.
CTI Complex, Raja Garden, N/Delhi~27

3. Shri y.Chauhan, JuniiDr Staff QffiGer(CO)
O/O D.G.Horns Guards,,
CTI Complsx, Raja Garden, Neu 03lhi-27

(By Advocate Shri Surat Singh ) ,, Respondents

OA-129 2/95

1, Sh.Babu Lai
s/o Sh.Kamal Singh
H,No»159, Shadi Wagar Azad Pur ,D3lhi-ff33

2, Sh.Ram Pal Singh
s/o 3h.3agan Singh
r/o D-341, Sukhdev Ngr, Industrial Area,
Uazirpur DQlhi-52.

3. Sh.Bhupindar Singh
s/o Sh.Ajay Pal Sinoh
r/o H.fMo.llB-A BC.:Block
Shaliraar Bagh, palhi-52

4. Sh.Ajay Kumar
s/o Sh.Nand Lai
H. No, 149 flandir Uali Gali,
Azad Pur Uillagc, Delhi.33

5, Sh.riahesh Chand
s/o Sh,Shankar Lai
3huggi•No,95, Hairder pur, D0lhi-52

6. Sh.Sudama Par sad , -
s/o Sh.Ram Brick
3huggi No. 149 Y.T.A Phase-II '
Ashok Vihar jPargati Market ,D3lhi-52



-2-

.7, Sh.Pardhat Kumar
s/o Sh.Kl.L.Bhargav -

^  H.No.E-gSO, Dahangir Puri ,0elhi-33

B. Sh.Uday ssr Singn
s/o Sh.Bhaj Raj Singh
H.No.A-199, Shadi Wagar Azadpur,
Qelhi-33 - ,

09. L-ala Ram Varma
s/o Sh.Hukam Singh
230-A Railway Road, Sabzimandi,
Azadpur,0alhi-33

10. Sh.Damoder Singh
s/o 3h, Beni Ram
H. Wo. 160 ,3hadi Wagar, Azadpur ,0Blhi-33

11;. Sh.Kapil Qev
3/o Shri Tgra Chand
K-1894,0ha9ir Puri, Delhi-33

12. Shri Satish Kumar
s/o Shri Om Parkash
H.Wo. 17/18,Kaual-Park,Azadpur ,C)alhi-33

13, Shri Raj Kumar / ,
s/o Shri G an ash Sh anker Sharma

'1/998,Oahangir Puri,Delhi-33

14. 3h,Kush al P al
s/o Shri f'lahipal Singh
C-67, Shuadanand Park, G.T.Karnal Roao,
□ eIhi-42

15, Sh.Oauahar Lai
.  s/o Dev Outt

r/o aB-136/1, Amar Puri, Ram Wagar,
Pahar Ganj, 'Weu Delhi, .

15. Shri Samar Pal
s/o Sh.Hafciin Singh
r/o AB-132, Amar Puri Pahar Ganj,
iWeu Dalhi-SS

(By Advocate Shri 3,Q, Fladan )
,,. Applicants

Us
1, The Dovt.of NDT of Delhi through s

Chief Secretary,
5-Shann Math flarg, Delhi,

2, The Director General
Home Guards & Civil Dafancs Drgn.
CTI Complex, Ra.ja Garden ,N/D8lhi-27,

3, Shri y,Ch;5Uhan, 0.3.0.(CD)
O/O D.G.Home Guards & C.D.
CTI Qompl8X,Raja Garden, W/Da;hi-27.

(By Advocate Shri Oog Singh ) *** Rsspondents

'  ORDER (qIaL)
(Hon'ble Srat.Lakshmi Suaminathan, Member (0)

As the above applications raise the same question

of lau and fact, ud dispose of these OAs a cornmon order



2, The learned counsel for the raspondentc ha:

sobmibtBd that these Cases are similar to Ram Naresh Singh

an d Q r s \i»Gowt.of MCT & Ors.{JA 1S4S/96) uhich has bean

disposed of by order dated 12a9.96 (copy placed on racord).

2, In uieu of the above and for the reasons given in

OA 1846/96 the reliefs claimed in these applications ( OA 1328,/3

and OA 1 292/95) having becomB infructuou ar a not maintainable

and th ay are accordingly dismissed. No order as to

C 0 st S o

k/ \/. (2.

Ang.O'ja) ^Smt^Lakshmi 3 gam in at hen )

f'l sTtiinir ( a) emb er ( 3)

sk


